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S.NO. N an»of Bank Nama of centras

giri, Oupada. Raisania. Rsynagar alGadi. Ranh 
tal, Sergarh. Shampur, Soro, Sugo,TihidL

2. AlahabadBanIc Agarpada, Balasore, Bartana. Bhadrak, Mra, 
Manjuri Road (Satsob). Madhani.

3. Bank of India Akhupada. Balasora, Basta, Daulatpur, Ka- 
dabarang, Randihat Remuna, Turigadia.

4. State Banic of India ' Amarda, Antara, Aradi, Balasore(3), Bal- 
g o p a ^ , BaHgan, Basudevpur, Bhadr^ Bish- 
nupur.Chandbaii, Chandipur, Dubai, Duigadebi, 
Fatepur, Jaleswar, Jamjhadi, Kandaganhat, 
Kans, Kendupada, Kupari, MukuHsi. Pratappur, 
Sarsada, Sendhatira. Similia. Soro. Siirampur.

5. BaniiofBaroda Apanda, Balasore, BaradSia, Barungadia,

6. Central Bank of 
India Balasore, Bhadrak, Brahmansahi, Manipur.

7. Indian Overseas 
Bank Balasore, Bhadrak, Gujhlarada. KunJda. Na(- 

ang, Somanathpur

8. Syndicate Bank Balasore.

9. United Bank of India Balasore. BaKmunda, Barapada. Baunsadiha. 
Berhampur, Charampa. Daniha. Dhamara. 
Jaleswar. Mangalpur. Motto, Nadigaon, 
Nalgunda. Riq>sa.

10. VyayaBank Balasore.

11. Punjab Natbnal Bank Banth, Bhadrak.

12. UrdonBaftk of India Bhadidi

Export of Fish Produds

2S21. SHRI C.P. MUOALAGIRI- 
YAPPA: 

SHRIK.H.MUNIYAPPAr 
Wil tlw Mnislsr of COMMERCE be 

plaasfld to siata:

(a) the quantily of fish and fish products 
‘exported during each of the last three years; 
and

(b) the detais of tax exemptions for 
exporting fish and fish praduds?
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THE DEPUTY MMISIER IN THE 
m inistry o f  COMMERCE (SHRi SAL
MAN KHURSHEED): (a) Tiw quantity of fish 
piodcts sxpoited during th« last threa years 
am as under

Year Ckian&y(M. Tonnes)

1968-89 99777

1989-90 110843

1990-91 139419

(b) The export profits are exempt from 
Income Tax under Section 80 HHC of In
come Tax Act Import of certain machines 
used in seafood industry is also allowed on 
concessional customs duty.

Declaration of Qullon-Sachenkotlah 
Road as Natlonal Highway

2522. SHRI. KODIKKUNNL SURESH: 
WilltheMinisterdSURFACETRANSPORT 
be pleased to state;

(a) whether the G6vernment of Kerala 
has requested the Unbn Govemment to 
declare the Quiion-Schenkottah Inter-State 
toad as national highway;

(b) 9 so, the action proposed to t)e tai(en 
in this regard;

(c) whether the Union Govemment have 
allocated any funds for the maintenance of 
this road in 1991-92 from the Central Aid 
Programme of Ijoan Assistance; and

(d) if so, ttw details thereof?

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPOFfT 
(SHRI J A ^ IS H  TYTLER): (a) No. Sir.

(b) Does not arise.

(c) No. Sir.

(d) Does not arise.

Setting up of Ordnanc* Factory In 
Kangra District, KP.

2523. SHRL DJ>. KHANORIA: WIN the 
Minister of DEFENCE be pleased to state:

(a) the total annual requirement of blan
kets for the Armed Forces;

(b) the States from where the require
ments are met;

(c) whether there is any proposal to set 
up an ordnance factory in district Kangra, 
Himachal Pradesh, where sufficient wool is 
available;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR): (a) The number of bar
rack blankets purchased for the Armed 
Forces every year is not fixed. The demand 
varies from 5 to 6 lakhs blankets per annum.

(b) Orders for supply are placed on the 
Ordnance Factory Board to the extent ca
pacity isavailable with it. AsperQovemment 
policy, orders for the tialance requirement 
are placed on the Associatton of Cotporatton 
and Apex Societies of Handkiom (ACASH).

(c) No, Sir.
(d) Does not arise.

(e) Banrack Blankets, as per Govem
ment policy, have been reseived for pro
curement from the Handloom sector.

‘Travel as you please' Tickets In D.T.C.

2524. SHRI RAM PRASAD SINGH:Will 
the Minister of SURFACE TRANSPORT be 
pleased to state:




